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Demand for making firms liable to pay compensation for defective
drugs and devices

SHRI MD. NADIMUL HAQUE (West Bengal): Hon. Chairman, the recent
development of patients undergoing revision surgeries due to faulty hip implants by a
pharma giant has caused much grief to the patients and their families. In this case, the
onus is on the Union Government to make such companies liable to pay compensation
in case of defective devices and drugs. Unfortunately, ensuring the legal compulsion for
compensation has to be done through a court case invoking tort law, product liability
law and consumer protection law. This is because there are no specific legal provisions
in the existing Drugs and Cosmetics Act, 1940 and the set of rules under the said Act to
provide compensation to the patients in such cases. Under the existing law, companies
pay compensation only in case something goes wrong during a clinical trial. Hence, the
need of the hour is to make changes in the existing law through an amendment, which
would enable automatic compensation to patients for harm done by any defect in a
product or because a manufacturer compromised on quality and safety. India needs to be
aligned with the best global practices. The moment any product is found to be defective or
substandard, it must be withdrawn from the market promptly. And any damage caused has
to be compensated to the consumer. Making these changes will lead to more transparency
and better checks for patient safety. |1 would, therefore, urge the Government to take
proactive steps in this regard.

MR. CHAIRMAN: These were Zero Hour submissions and Special Mentions for
today. | compliment all of you for the little concern that has been shown.

SHRI SATISH CHANDRA MISRA (Uttar Pradesh): We are happy that the
appreciation is coming from the Chair.

MR. CHAIRMAN: The Chairman always appreciates when there is no depreciation.
Thank you very much. We are going to the Question Hour.

ORAL ANSWERS TO QUESTIONS
Q. No. 226 [The Questioner was absent.]
Physical education centres in Punjab

*226.SARDAR BALWINDER SINGH BHUNDER: Will the Minister of HUMAN
RESOURCE DEVELOPMENT be pleased to state:

(&) the number of physical education centres in Punjab;
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(b) whether Government is considering to open more such centres there; and
(c) if so, the locations thereof and by when the same are likely to be opened?

THE MINISTER OF HUMAN RESOURCE DEVELOPMENT (SHRI PRAKASH
JAVADEKAR): (a) to (c) A Statement is laid on the Table of the House.

Statement

(@) The Department of School Education and Literacy, Ministry of Human
Resource Development does not have a policy for opening of physical education centres.
Further as per the State Government of Punjab, no physical education centres are run by
the State Education Department. The Department of Sports, Government of India does
not have any physical education centres in Punjab.

(b) and (c) Do not arise.
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SHRI SUBHASHISH CHAKRABORTY: Sir, through you, | want to know from
the hon. Minister whether there is any specific physical education syllabus recommended
by the Ministry to ensure that the training in athletics and sports begins at the school level
itself and the minimum qualification recommended for physical education teachers.
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Facilities in LIG flats of DDA

*227.SHRI P. BHATTACHARYA: Will the Minister OF HOUSING AND URBAN
AFFAIRS be pleased to state:

(@) whether Government is aware that the LIG flats allotted in Sector 23B Dwarka
under DDA Housing Scheme 2014 and 2017 do not have any proper connectivity and
they lack basic amenities;

(b) if so, the details of remedial measures taken to provide proper public transport
system, primary health centres, parking spaces, markets, parks, etc.; and

(c) by when the above mentioned basic facilities would be made available for the
residents?

THE MINISTER OF STATE OF THE MINISTRY OF HOUSING AND URBAN
AFFAIRS (SHRI HARDEEP SINGH PURI): (a) to (c) A Statement is laid on the Table
of the House.

Statement

(@) to (c) The Delhi Development Authority (DDA) has informed that the public
transport system is functional and available upto Pochanpur village in Sector-23 B
Dwarka, which is approximately 300 to 400 metres away from the LIG flats in that
sector. There are 15 shops in the Sector-23 B LIG flats Dwarka, out of which 03 have
been allotted to Kendriya Bhandar and 03 for NAFED outlet with a Mother Dairy milk
booth functional. Facilities like Primary Health Centers, Parking space, Markets, Parks
etc. are also available in the area around the Sector. In order to further improve the basic



